
From

To,

Sub

Ref:-

THE GAUH ATI HIGH COU RT AT GUWAHATI
(HIGH COURT OF ASSAM, NAGAI-AND, MIZORAM AND ARUNACHAL PRADESH)

No.HC.VII-93/ 1 9981 toll I IA

Smti. Jayashre:e Bora,

Jt. Rcqistrar (Viqila nce ),
Gauhati Htgh Cou rt,
Guwahati.

Shrr Sura.lit Kumar Dhar,

Prrncipal Judqe, Family Cou r1,

Cachar, Silcha r.

Datcd Guwahatr ,t . 4l*ror,"r, zoz+

Casual leave.

Your lctter No. FCISILi2024l97t dated 03.10)024

llS

With refcrcnce to the abovc, I am dircct.d to tnform you that your prayr:r for
casual leave on 04.10.2024, has bccn qranted. Thc Counsellor, Family Court, Cachar,
Silchar shall rcmain in charqe ol your Courl and Officc in your abscncc.

Yours farthfully,

ill_
JT. REGISTRAR VIGILA NCE)(

Memo No.H c.vrr-93/ 1998 l0t(2. lA. d ted
) 2l- \o- 2ez1

Copy to

u(rn"Projcct t4anagcr, Gauhatr Hrgh Cout, Gurvahatr

/
rftans ( )]T. REGI VIGILANCE


